
NATIONAL COM LAW TRIBUNAL
MUMBAI BENCH, MUMBAI
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SHRI BHASKARA PANTUI.A MO}IAN
MEMBER (J)

ATIENDENCE-CUM-ORDER SHEE"T OF THE HEARINC OF MUMBAI BENCH OF
THE NATIONAL COMPAI{Y t.A.W TRIBUNAL ON 08.12.2017

CORAMi

NAME OF THE PAKIIES: M/s. Packshield India Brt. Ltd.

SECTION OF THE COMPANIES ACT: 391 to 394 of the Companies Act 1956
and 23O to 232 of the Companies Act, 20 13.

t ltar$rurtt\lp' Srr*,tt1, l{fu-

to 12.01.2018.
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C.S.P. No. 911/230-232/NCLT/MB/MAH/2017

The Learned Representative of the Petitioner is present.

He is seeking adjournment. Hence the matter
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Present:
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